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Seventeenth Loksabha

>

Title: Regarding issue of notification regulating the use of RO Purifier-laid.

SHRI JAYADEV GALLA (GUNTUR): ... (Interruptions) ... * It is the
responsibility of both the Central and State Governments to take measures to
protect public health and environment. There have been complaints that RO
systems used in India are de-mineralising water. So, Expert Committee was
constituted which recommended that if TDS is less than 500 milligrams per
litre, such RO system will remove important minerals and also cause undue

wastage of water. ... (/nterruptions)

Issue has gone before NGT and it had directed the Government of India
to immediately issue notification banning RO purifiers where TDS in water is
below 500 milligrams per litre. The Ministry then sought extension of time for
notification due to the pandemic and NGT granted the same. The period
expired, I think, in January. Government sought four more months for issue
of notification — two months for inviting comments and two months for

finalisation. ... (Interruptions)

Now, that period is over. Hence, I appeal to the Government of India to

issue notification in the interest of public health. ... (Interruptions)
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The Lok Sabha then adjourned till Eleven of the Clock on Wednesday, July 28,
2021/ Sravana 6, 1943 (Saka).
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The Original Version of Lok Sabha proceedings is available on Parliament of
India Website and Lok Sabha Website at the following addresses:

http://www.parliamentofindia.nic.in
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LIVE TELECAST OF PROCEEDINGS OF LOK SABHA

Lok Sabha proceedings are being telecast live on Lok Sabha T.V. Channel. Live

telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.
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* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the
House by that Member.
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